
Government of Jammu and Kashmir 
Department of Law, Justice and Parnamentary Affairs. 

(Power Section) C\vil Secretariat, 
Srlnagar/ .Jammu. 

Notlficatlon 
Srinagar. tho 23nt May, 2018 

SRO 228 .• In exercise of powers conferred by sub section (1} of section 
12 of the Code of Criminal Procedure, Samvat, 1989,the Government hereby 
appoint following Officers to be the Executive Magistrate of the first class who 
shall exercise all the powers of an Executive Magistrate of the first class within 
their respective territorial jurtsdlctlons of District Kishtwar. 

S.No Name of the Offcer Desagination and Place of Posting 

1. 
2" 
3. 

4. 

S/shrl 
Shokat Havat MattoorKAS Tehsildar Kisbtwar 
Subuh Ahmed Shad (KAS Tehsildar,Drabshalla District. Klshtwar. 
Hans Raj Look after Naib Tehsildar,Pathemaki Tehsil 

Na!.)seni. 
Mukhtiyar Ahmed Lool< after Naib T ehsildar, Bhagna Tehsil 

Naaseni. 

Sd/· 
(Abdul Majid Bhat) 

Secretary to GovernmenL 

NO: LD(P) /2007/1-Kishtwar Dated: - 23 - 04 - 2018. 

1. Commissioner/Secretary to Government, Revenue Department. 
2. Divisionaf Commlssroner, Jammu. 
3. Reglstrar General, J&K Hlgh Court, Srfnagar. 
4. District Magistrate .Kishtwar Thrs is wlth reference to his letter No 522-

23/DMJK Dated 14.05.2018. 518/0MIK Dated:-10..05-2018 
5 5. General Manager, Government Press, Srinagar for publication in an 

extra ordinary iss~e of the Govemment Gazette 
6. SRO Section, Department PA (w.7.s.c). k... 

~r" 
(Khursheed AhrJad-Bhat) 

Deputy Legal Remembrancer. 
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